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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 394 OF 2022
WITH

IA NOS. 78 OF 2023, 290 OF 2023, 631 OF 2023 & 790 OF 2023

Pushpendra Kumar . . . Applicant

Vs

Block Development Officer, Kadaura & Ors. . . . Respondents

COMPLIANCE AFFIDAVIT ON BEHALF OF RESPONDENT NO. 24,
i.e., CENTRAL POLLUTION CONTROL BOARD

I, Anamika Sagar, D/o Shri Dharm PaI Singh, aged about 54 years working as

Scientist-'E' in Central Pollution Control Board, Parivesh Bhawan, East Arjun

Nagar, Delhi-110032. 1 am fully conversant with the facts and circumstances of

the captioned matter and am competent to affirm this Affidavit on behalf of

Respondent No. 24, i.e. Central Pollution Control Board (hereinafter referred to

as “CPCB”), and do hereby declare on oath as under:

1. That this Hon’ble National Green Tribunal (hereinafter referred to as

/gO<NGT”)' Principal Bench' New Delhi' passed an order dated 19'10'2023
fdi;/TR)\ )vi directed the respondents as follows:

.I.A No. 290/2023, 1.A No. 78/2023, 1.A. No. 621/2023 and I.A. No.

0/2023 have been fIled by the applicant. The heading of the all these

applications mention that the application are for placing additional
documents in the present application but the prayers made in all the

above mentioned interim applications are for issuance of directions to
various Authorities

1
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Replies to the above said interim applications may be fIled by the
respondents , if so desired. ... ”

A copy of order dated 19.10.2023 is annexed as Annexure-1.

In compliance to the aforesaid order, it is humbly submitted that the

compliance affidavit dated 18.10.2023 filed by the CPCB may kindly be

considered. With regard to the implementation of Guidelines for

Environmental Management of Dairy Farms and Gaushalas, CPCB has sought

status on implementation of the said Guidelines from all the SPCBs/PCCs vide

letters dated 03.08.2023, 18.09.2023, 26.09.2023 and 01.01.2024. In response,

the said status only received from 14 State Pollution Control

Boards (hereinafter referred to as “SPCBs”) and 04 Pollution Control

Committees (hereinafter referred to as “PCCs”) (namely Andhra Pradesh,

Assam, Bihar, Gujarat, Himachal Pradesh, Madhya Pradesh, Maharashtra,

Meghalaya, Nagaland, Punjab, Sikkim, Tamil Nadu, Tripura, Uttarakhand,

Andaman & Nicobar, Daman, Diu & Nagar Haveli, Jammu & Kashmir,and

Lakshadweep) and compiled status is annexed as Annexure-2. The major

observations and findings are as below:

#FF;;( There are 4,58,487 Dairy farms and 2,777 Gaushalas in the aforesaid
\\R

I(= f ': : :\'$ States/Union Territories (excluding Tamil Nadu & Uttarakhand). Tamil\a
,i < \ . ' T,:' .,'-- ) !}}Nadu and Uttarakhand have provided combined nos. of Dairy farms and

Gaushalas as 50 and 197 respectively.

Public notices were published by all the 14 aforesaid SPCBs and 02 PCCs

excluding Daman, Dill and Dadra & Nagar Haveli and Lakshadweep. In

addition, local bodies of Jammu & Kashmir and Uttarakhand have also

published the public notices.

LL
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111. Guidelines for Environmental Management of Dairy Farms and Gaushalas

issued by CPCB have been uploaded by aforesaid SPCBs/PCCs on their

websites.

IV. There are 7,409 Dairy farms and 1,025 Gaushalas registered with urban

local bodies in the aforesaid States and UTs (excluding Gujarat). Gujarat

has provided combined nos. of Dairy farms and Gaushalas registered with

local bodies as 322

V. 70 Dairy farms and 9 Gaushalas have obtained CTE/CTO from the

aforesaid respective SPCBs/PCCs (excluding Gujarat & Tripura). Gujarat

and Tripura have provided combined nos. of dairy farms and Gaushalas

which have obtained CTE/CTO from their respective SPCBs as 1 and 3

respectively.

The environmental audits were carried out in 348 Dairy farms and 154

Gaushalas by aforesaid respective SPCBs/PCCs.

vii. Show cause notices (SCN) were issued to 361 defaulting Dairy
rll

, farms/Gaushalas by 06 SPCBs/PCC namely Himachal Pradesh, J&K,

: ’ ' '! Maharashtra, Madhya Pradesh, Punjab and Tamil Nadu.

Vl.

la lol
inTRa

-a inI s

it 1h

a:iF . ' 1+IMI

Further, it is submitted that remaining SPCBs/PCCs, yet to submit the status on

implementation of aforesaid Guidelines. True copy of the CPCB letters dated

03.08.2023, 18.09.2023, 26.09.2023 and 01.01.2024 are annexed as Annexure- 3.

n
hat

'CB

lresaideFaiTg

it is humbly submitted that in compliance with the aforesaid order,

is carrying out environmental audit of Dairy farms and Gaushalas

the States and UTs as per the regulatory mechanism prescribed in the

Guidelines. The audit reports of CPCB have been forwarded to

the concerned SPCBs/PCCs for taking appropriate actions. True copy of

the CPCB letters dated 16.10.2023 and 08.02.2024 are annexed as

Annexure-4.

3
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3. That the contentions raised in I. A Nos. 78 of 2023 and 631 of 2023, have

already been addressed by CPCB in its compliance affidavit dated

18.10.2023 and therefore, need not be produced again for the sake of

brevity. Furthermore, as regards to I. A. Nos. 290 of 2023 ad 790 of 2023,

the contentions and averments raised therein are not related to the

answering deponent and therefore calls for no reply from the answering

deponent.

4. That this answering Respondent i.e CPCB submits and affirms that, it shall

abide by any and all orders and/or directions passed by Hon’ble NGT.

TVP

'R,L, Chau
,i bethi 1 +c.T

Rcgd. No. 1513 181[hill 'f / Scientist T

ann nqxwr fBtvr Vle
Central PoRitton Control Board
(qrfqw. mdqnljgIbB+gM mw8n)
(Wo Envionnwlt RxH-&CBtUCIWB qwt oI IIM
hR&vI qm. VIlaqq VIV. BHbua®4
P&tvnh Bhawai: East Ahn W. the$11 tX)32

VERIFICATION

It is verified that the contents of the present compliance Affidavit which is based

on official record and information available in the office are true and correct.

Nothing has been concealed therein. Verified on this day 12th of February, 2024

MNew Delhi. 1 2 FEB 20'24

„,Mh-
bEPONEN

NC'-fF'.FWJ'
3FTTftRm inn / Anamika Sagar

&gInO 'f / SchBst E'

aFannRWTn#nl+td
Central PollutIon Control Board
(waRn,m©qmljqBM+Tm,qmnvl!)
(M/o ErMronmer& RxBg&C&rtaB Ctntge, aMd India)

qR&vI qm. VII aqq VIV. fWbll®32
Parivesh Bhawan, East Arjun Nagw, ChI1I1-110032

(Jo\n. or IND\A
1 2 FEB in 74
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flnncxurc – :L

Itcrlr No.03 (Court No. 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(Through Physical Hearing with Hybrid VC Option)
Origilral Application No.394/2022

(i .A No. 78/2023) & (1.A. No. 631/2023}

Pushpendra Kunrar . . . Applleant

Versus

Bloc:k Developrnerrt Officer,
Kadaura & Ors. . . . Respondents

Date of hearing: 19. IO.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant : Mr. Ranjan Kumar Rai. Advocate.

Respondents : Mr. Shwctank Sailakwal, Advocatc for respondents no 1 to
13, iS, 19 and 21
Mr. Sart'bak Chatulvcdi, Advocatc for rc$poirdCIrt ilo. 18
and 20 .

Mr. Pradecp Misra, Advocate for respondent no. 22
(tllro I.IFtIl VC) .

Mr. Atif Srrhrawardy. Advocate for respondent no. 24.
Mr. Bharr\var pal Singh Jadon, Mr. Hardik Saxena, for
rcspoIrdcrrt Ilo. 25.
None for respondents no. 14, 16, 17 and 23

Application under Section :18 (1) read with Sections 14, 15, 16 & 17 of
the National Green Tribunal Act, 2010.

ORDER

i. In colnpliance of order dated 20.07.2023 action taken report has becrr

filed by ACS, Animal Husbandry Department, Uttar Pradesh ade email dated

29.09.202.3. Counter AiTidavit has been filed by CPCB vide email dated

18. 1 0.2023

5
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O. A. No. 394/2022 Puslrperrdra KUlIIar Vs. Block
F)cveloprrrenf Officer, Kadar,lra & Ors.

Replies by rerncHning rcsponcicnts rIlay be filed within three rnorlths bv

email at judicial-ng Mgov.in preferably iII the fornr of searchable PDF/fJCR

supported PDF and not in the form of Irnagc PDF file.

3. 1.A No. 290/2023. 1.A No. 78/2023, 1.A. No. 621/2023 and i. A. No.

790/2023 have been filed bY lhc apI;licarrl. The heading of the all tIl(:sc

applications lnention that the applicaLiorr are for placirrg adciitior lal

documents in the present application brIt the prayers made in all the above

llrelltioIred interior applications are for issua lice of directions to various

Authorities .

4. Replies to the above said interim applications rna)’ be filed by the

respondents, if so desired, within t}lrcc rrronths by cnlail at judicial-

ngt@gov.in preferably hl the form of searchable PDF/OCR supported PDF

and not in the form of Imagc PDF file

5. List the matter for further consideration on 1 3.02.2024 .

6. Argurrrents on the above said irrteriirr apphcatioIrs and pret;eIIt origirra!

application will also be heard on that date.

7. None 13as appeared OII behalf of respondents tIn. 14 . 16. 17 and 23 so

far. In vic\v of the facts and circ\rmstarrcc of the case. \vc consider persona!

a,ppcararlcc: of (i} ACS, Ail{lrral H\tsbaIidry F)cparlll lcr it. Gc>yurI IIIIOllt of tJtt&tr

Pradesh and f){strict Magistrate, ,Jalaln3 (thrnrlgl1 VC) and (ii) the Executive

Officers of respondents no. 14, 16, 17 and 23 physically before this ’l'ribuna!

orr tIle llc\t date of !rciarin}, to be essc:lltiiII for assist i71g tilis Tril)Ill tai iiI it-Ist

and proper adjudication of the questi011s {trvolveci irl the case and they are

accordingly directed to remain present bcforc this Tribunal on that date.

8. A copy of this order be sent to the Additi011al (-hicf S(:rl’ctai)’. A11iln IIi

llusbandrv I)cpartrir€:11t, Govcrtll IICIlt of Uttar !’rutlcsll, I)isU’ict Magistrate.

6
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O. A. No. 394/2022 Puslrperrctra KUInar Vs. Block
Developr Trent Officer, Kadaura & Ors.

Jalaurr, and respondents no. 14, 16, 17 and 23 by eIn,Ji for requisitc

cornpliance.

Arun Kumar Tyagi, JM

br. AI'roz Ahnrad, EM

October 19, 2023
AG

7
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An nexu re-2

State/ UT

Andhra
Pradesh
Assam

Bihar

Himachal
Pradesh

Jammu &

Kashmir
Madhya
Pradesh

Maharashtra

Meghalaya

Nagaland

Punjab

Sikkim
Daman. DILI

and Dadra &
Nagar Haveli
Anca

Nicobar
Lakshadweel

Status of Implementation of revised Guidelines for Environmental Manaqement of Dairy Farms and Gaushalas issued by CPCB in July, 2021

Dairy farms

Inventory
in

State/UT

Total
No.

Registe
red

as per
local

bodies

1 Tl a1 n1

7
21

734

4

NII

Nil

143

727

831

1206

10598 6531

467

11

1976

32321
103

3

Nil

Nil

Nil
Nil

1

Nil Nil

Details of
Environmental

audit
o
environ I default
mental 1 er
audit I units

Total
No.

having
CTEICT
O from
SPCBJP

CC

Nil

Nil

7

197

8

Nil

Nil

51

4

Nil

3

02

115

m
Nil

8

3

Nil

Nil

Nil
Nil

Nil

Nil

Nil

Nil

Total No.

Registere
d

as per
local

bodies

Invento
ry in
the

State/U
T

6

Nil

Nil

148

146

18

13

192

9

255

494

Nil

Nil

487

Nil
6

837

Nil

Nil

115

Nil
Nil

Nil

Nil

Nil

Nil

Gaushalas

Total
No.

having
CTE/CT
O from
SPCB/P

CC

O

environment I defaulte
al audit [ r units

I

15

8

91

Nil

101

3

Nil

2

Nil

Nil

320

Nil

Nil

476

Nil
1

Nil

Nil

1

Nil
Ni

Nil

Nil

Nil

Nil

Details of
Environmental audit

4

Nil

28

09

48

10

Nil

6

09

58

Nil

Nil

Nil

8

Nil
Nil

117

Nil

Nil

7

Nil
Nil

Nil

Nil

Nil

Nil

Public
notice

published
in

newspaper
S

and/or
uploaded

on
websites
by local
bcxlies
Yes/Nol

No

Action
taken

against
defaulter

Dairy
farms

/Gaushal
as

Nil

Ntl

Nil

6 SCN
issued

No

No

No

Yes

No

53 SCN
issued

186 SCN
issued

No

No

No

No

28 SCN
issued

87 SCN
issued

Nil
Nil

No

No

Nil

Nil

Uploaling oI ! Training
Guidelines I programmes

on their I Organised by
Iweb sites and 1 SK;B/PCC
}circulation tol and/or other

Dairy farms jstakeholders for
and I implementation

Gaushalas I of
by 1 the Guidelines

SPCB/PCC/ 1 (Yes/No)

Public notice
published in
newspapers

and/or
uploaded on
websites by
SPCBIPCC

(Yes/No)

e Ys

He
Yes

Yes

Yes

Be

Yes

He

Yes

Yes

Yes

No

local
bodies
'es/No

No

No

Yes

Yes

No

Yes

Yes

Yes

No

Yes

No

No

No

Yes

Yes

yes

Yes

Yes

yes

Yes

No

No

8
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State/ UT

Gujarat
Tamil
Nadu

Tripura

Uttarakhand

Total

Note:

' Tamil Nadu and Uttarakhand have provided combined nos. of Dairy farms and Gaushalas as 50 and 197 respectively

" Gujarat has provided a combined 322 Dairy farms/Gaushalas registered with local bodies.

"' Gujarat and Tripura have provided combined nos. of Dairy farms and Gaushalas as 3 and 1 respectively, which have obtained CTE/CTO from the respective SPCBs

Dairy farms Gaushalas

Total
No.

Registe
red

as per
local

bodies

Inventory
in

StatdUT

Total
No.

having
CTE/CT
O from
SPCB/P

CC

Invento
ry in
the

State/U
T

Total No.
Registere

d

as per
local

bodies

Total
No.

having
CTE/CT
O from
SPCBIP

CC

Details of
Environmental audit

Details of
Environmental

auditmT[roTa
environ I default
mental 1 er
audit I units

o
!environment I defaulte

al audit I r units

3 22+ +

Nil

409075

5 () +r

Nil

Ni

12

Nil

53
MII

1135 Nil 3 Nil Nil Nil

Nil197* Nil Nil 04 04

7 =4n8 5458734 1 9154

Action
taken

against
defaulter

Dairy
farms

/Gaushal
as

Public
notice

published
in

newspaper
S

and/or
uploaded

on
websites
by local
bodies
Yes/NoI

No

No

Nil

01 SCN
issued
and 01

closure
issued

Direction
issued to

defaulting
units
Under

;onsiderat
ian for
SCN as
informed

No

Yes

Training
prog rarnrnes
Organised by

S PCB/PCC
and/or other

lstakehotders for
implementation

of
the Guidelines

(Yes/No)

Uploaling of
Guidelines

on their
lwebsites and
lcirculation to

Dairy farms
and

Gaushalas
by

S PCBIPCC/
local

bodies
[Yes/No

Yes

Yes

Public notice
published in
newspapers

andfor
uploaded on
websites by
SPCBIPCC

(Yes/No)

Yes
Yes

Yes
No

YesYesYes

NoYesYes

9
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ann(/ave_ 3

CFCB
§# VAia #MvqquR+Tw©€

Lifestyle For
Envir6nment

CENTRAL POLLUTION CONTROL BOARD
wrtvtu,VqqdnmBT3 vftv#T+TrnqvITavTnn

MINISTRY OF ENVIRONMENT FOREST & CLIMATE CHANGE GOVT OF INDIA
W r /23 INDIA

q®R'. BBq

3peed Post/e-mail

I
The Member Secretary
SPCBs/ PCCs
(As per list enclosed)

CM-1301 1/99/2022-LAW-HO-CPCB-HO

\RBc)'– tqATo

MOST URGENT
HON'BLE NGT MATTER

August 03, 2023

Subject: Status on Implementation of CPCB revised “Guidelines for Environmental
Management of Dairy Farms and Gaushalas” issued in July, 2021 for compliance
to Hon’ble NGT order dated 26.07.2023 in OA No. 394/2022 - reg.

Sir,

This is to inform that the Hon’ble NGT vide order dated 20.07.2023 in OA No. 394/2022
Pushpendra Kumar Vs. Block Development Officer, Kadaura & Ors. directed as follows

“ .. . We are of the view that the guidelines (2021) framed and circulated may be enforced
as per the mandate of the statute which will bind the States PCBs/PCCs. CompIIance
thereof may be monitored by the CPCB. The CPCB may evolve appropriate monitoring
mechanism in this regard, including a prvvision for audit of compliance at least once in six
months. With regard td siting policy, at least minimum distance must be specified from
habltations, water bodies. etc. as well as inter-se distance of such establishments for
prvtecHon of environment. Needless to say that any violation of environment norms under
the Water (Prevention and Control of Pollution) Act, 1974, the Air (Prevention and Control
of Pollution) Act, 1981 and the Enviroltinent (Protection) Act, 1986 has to be dealt with by
the concerned PCB/PC:C/Local Body by way of stopping polluting activities, recovering
compensation and initiating prosecution. It will be appropriate that broad and indicative
compensation regime is expressly specified by the CPCB. While local bodies may
undertake the exercise of preparing inventory as per applicable Municipal law, the State
PCBs/PCCs must also not avoid their responsibility of enforcing the mandate of the Water
(Prevention and Control of Pollution) Act, 1974, the Air (Prevention and Control of
Pollution) Act, 1981 and the Environment (Protection) Act, 1986

CPCB already incorporated the above points in the revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” and communicated vide letter dated
14.07.2021 to all the SPCBs/PCCs for its implementation

In view of the above, it is requested to kindly provide the status of implementation of
the above referred Guidelines in your state on or before 31.08.2023 in the enclosed format so
that same iS compiled and submitted tO Ho 1’ble NGT before the next date of hearing. COpy of the
Hon'ble NGT order is attached for kind refc' ence.

t\„„*&&”
(Arr;mika Saga r)

AddItional Director &
Divisional Head IPC-IV

Yours faithfully

(

„*t "-l
\\'b\$\''' '

\

,X.[Hp --tY rl

>%7{Encl.: As above

'=rft8H mx’ mt at# WIT, emt–rro032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032

gmTV/Tel : 43102030, 223057 S 2,8qVT{a/Website : www.cpcb.nic.in 10
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\

Copy to:

The Regional Director
All Regional Directorates
Central Pollution Control Board
(list enclosed)

For information & request to follow-up with
concerned SPCBs/PCCs, please

.X\~.**s*,'..,\q\,
(Anamika Sagar) \

/

(
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List of all State Pollution Control Board & Pollution Control Committee

1.

3. The Member SecrcLar\'
Pollution Control Board- Assam
B a in u n 1 m a i d a m ,

Guu'ahati – 781 02 1 ( Assam)

5.

7

9.

II. The Mcmbcr Sccrctar\-
J hark hand Statc Pollution
Control Board
T.A. BIdR._ HEC_
P. O, Dhl irun
Ranchi-834004 (Jharkhand )

13. Thc Mcmbcr Sccrctar\'
Kcra Ia State Pollution Control
Board
Head Office_ Pattom . P . o
Th iru\’anantlrapura m- 695 004
( 1<craIn )

The Mcmbcr SccrcLar\'
Andhra Pradcsh Pollution
Control Board
D. No . 33 -26- 14 D/2 . Near
Sunrise Hospital,
Push pa Hotel Centre_
Chalamalavari Street,
Kasturibaipct ,
Vi java\\-ada – 5 200 1 0

The Member Sccrctarv
Chhattisqarh StaLe En\-ironmcnl
Conscr\'aLion Board, Pan'a\'as Bha\\-an

North Block Sector-19, Na\’a Raipul
+92(>02 (Chhattisgarh )

The Member SccrcLar\'
Gujarat Pollution Control Board
Par va\ aran Bha\'an ,
Scctor 1 0 - A. Gandhi

3820 1 o (Gujarat )

Thc Member Sccrctar\'
Himachal Pradesh State Pollution
Control Board
Hi in Pa rl\-esh, Phase- 111

Non Shimla – 17 1 0(J9

Nagar

The Member Sccrctar\
Arunachal Pradesh State
Pollution Control Board
Go\- t. of Arunach a1 Pradesh .

Department of En\'ironmcnt &
Forest. Parva\'aran Bha\\'all _

Yupia Road. PapuNalah_
Naharlagun - 79111 0

2

The Member Sccrctar\’
Bihar State Pollution Control Board

Pari\’esh Bha\\-an. Plot No. NS-B/2

Paliputra Industrial Area. Patliputra,
Patna – 800023 (Bihar)
The Mcmbcr Sccrctar\
Goa State Pollution Control
Board
Nr , Pi lorne IndustrIal Estate
Opposite Saligao Scnrinar\-_
Sali gao Bardcz– 4(i3 51 1 ( Goa )
l
Har\'ana State POllutIon Control Board

C- 1 1 . Sector-6

Panchkula- 1 34 1 09 (Har\'ana )

4.

6.

8.

10. The Member Sccrctar\
J& K State Pollution Control
Comm i it ce
Parl\'c s h Bh a \\- a n _ S h 1 c k h - u 1 -

Campus . behind Go\'t . Silk
Factor\'. Raj Bash, Srinagar
190008 ( J&K)

12. The Member Sccrctar\
Karnataka State Pollution Control
Board
--Parlsara Bha\-all-'
# 49_4th & 5th Floor. Church Street

Bangalore 56(J (X) 1

1 m
Madhva Pradesh Pollution Control
Board
Par\-avaran Parlsal
E-5_ Arcra CcIon\'_

Bhopal - 4620 1 6 ( Nladh\'a Pradesh )

12
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15 . The Member Sccrctar\
Maharashtra Pollution
Board.
Kalpataru Points, 3 rd& 4th Floor
Sion M atunga Scheme Road No. 6
Opp. Cine Planet,
Sion Circle_ Sion ( E ).
Mum bal -+ (> 0 (> 22

17. The Mcmbcr Secretary
Mecha lava State
Control board

A RD E N -_ Lu lmp}’ngngad ,

Shillong– 793(> 14 (Mcghala\'a )

Control

Pollution

19. The Member Sccrctar\'
Natlalan d Pol lut lon
Board
Siena I Point,
Dimapur - 797112 (NagaIand)

Control

ll. The Member Secretary
Punjab Pollution Control Board
VaLa\'aran Bha\van, Nat)ha Road

Patiala 147 oo 1 (Punjab)

23. The Member Sccrctar\'
Sikl<im State Pollution Control
Board
State Land Usc & En\'ironmcn t
Cell
Go\' I. of S ikkim _ Dl,oral i
G angtok – 737 1 02 ( S ikl.tim )

The Member SccrcLar\-
Totally, an a State Poll ut i oil
Control Board
Par\'avaran a Bha\' an
A - Ill , Industrial Estate
San at hn agar_

H}dcrabad–50(10 18 (Tclangana )
27 . The Member SccrcLar\-

Uttar Pradesh Pollution Control
Board
lllrd Floor P ICU P Bha\' an

V ibhuLhi Kh and . Gomti Natlar
L u c k n o \\' – 2 26 t>2 o . ( U Lta r

PradCsl'I )

16.'Fhc Mcnlbcr SccrcLar\
Man ipur Pollution Control Board
Lanl ph alpat .
Inrphal – 7950(>4 ( Manipur )

18. The Mcmbcr Sccrctar\
Mi/oraln Pollution Control Board
Nc\\ Secretariat Cc)nlp lex.
Khat la,
Ai/a\vl – 79600 1 ( M r/oram )

The Mcmbcr Sccrctar\
Odisha StaLe Pollution Control
Board
Paribcsh Bha\van_ A - 1 18 _

N ilakantha Nagar. Unil VIII
Bhubancswar–75 1 o 1 2 (Odisha )
The Member Secretary
Rajasthan Pollution Control Board.
A-+_ InsLiluLlonal Arca,

Jalana DunRrl.

Jaipur 302 (XH ( Rajasthan-)
24. Thc Member SccrcLar\

Tamil Nadu Pollution Control
Board
76. Anna Salai, Guind\' Industrial
Estate_ Race Vic \\- Colon \
G u i n d\

Chcnna i–60( 1032 ( Tamil Nadu )

26. The Member Sccrctar\
Tripura State Pollution Control
Board
Pari\'csh Bha\van, Pandit Nehru
(' o nr p I c \
P.O, Kun jaban. Gorkhabasti.
Agartal a ,– 799 o( 16 (Tripura )

28 . Thc Member Sccrctar\
Ul tara khaIId Pollution Control
Board
G aura Dc\' i Bha\\ an
+6 B IT Park SahasLradhara
D,3hra dun – 248 (>(J 1

( U ttaral<hand )

13
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29. The Member Sccrctar\
\Vest Bcngal Pollution Control
Board
Paribcsh Bha\'an_ 1 o-A_ Block
LA
Sector Ill_ Salt Lake Cit\'
Kolkata- 7(JO 091 ( West Bengal )

31 . Thc Member Sccretar\:
Clrandigarh Pollution Control
Com m i t Lcc
Pa rya \- aran Bha \van . Ground
Floor
Sector- 19 B. Madh\-a Maru
Chandigarh – 1 6{i 0 19

33. The Member Sccrctar\-
Delhi Pollution Control
Committee .
Government of N .C . T. Delhi
4th Floor. ISB T Build in e
Kashmcrc Gate.
Delhi- 1l 0 006

35. The Member Sccrctar\-
Pu duc herr\' Pollution Control
Committee
B' Block_ Ground Floor,

Chief Sccrctariat.
Puduchcrr\--605 00 1

30. The Member Sccrctar\
Andaman & Nlcobar Islands POllutIon

Control Committee

Department of Scicncc & Tcchnolog\'.

Doll\'gan j Van Sadan, Had(io P.O
Port Blair-744 1 (J2 ( Andaman &
Nicobar )

32. The Member Sccrctar\
Pollution Control Committee
UTs ofDaluan. Dill and Dadra &

Nagar Ha\'cl i
Fort Area, Court Compound,
MIoti Daman - 396 220

34. The Member Sccrctar\'
Lakshad\\’ccp Pollution Control
Committcc

Department of Scicncc. Tcchnolog\' &
En\-irolrmcnt,
Ka\'arat i-682555

36. The Mcmbcr Sccrctar\
Ladakh Pollution Control Committcc

Wildlife OITicc Building. Near Council
Sccmtariat. Opposite Police Station
Housing Colon\'_ Lch- 1 94 1 0 1 ( Ladakh )
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CENTRAL POLLUTION CONTROL BOARD

wrfvun,VqVdnmVTq vftv#T+TrmqvrtKVTnrt
MINISTRY OF ENVIRONMENT FOREST & CLIMATE CHANGE GOW OF INDIA

REMINDER

MOST URGENT
HON'BLE NGT MATTER

Speed Post/E-mail

CM-13011/99/2022-LAW-HO-CPCB-H“) ( Id qq _la'3\ September 18. 2023
To

The Member Secretary
SPCBs/ PCCs
(As per list enclosed)

Subject: Status on Implementation of CPCB revised “Guidelines for Environmental
Management of Dairy Farms and Gaushalas” issued in July, 2021 for
compliance to Hon’ble NGT order dated 20.07.2023 in OA No. 394/2022 -
reg

Sir

-This has reference to CPCB letter dated 03.08.2023 on the aforesaid subject
to provide the status of implementation of above referred Guidelines in your state on or
before 31.08.2023. However, the information is yet to receive from your Board

In view of the above, it is once again requested to provide the status of
implementation of the above referred Guidelines in the stipulated format, latest by
25.09.2023, so that same is compiled and submitted to Hon’ble NGT before the next date
of hearing .

Yours faithfully

\\*„...:.*-'=\
L (Anamika SagaY)

\

&

Additional Director &
Divisional Head IPC-IV

VJ\i):if.„,

'qft8H qlVV’ gdl Br{q nrt, Mt–rlo032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032

==

qTSIN/Tel : 43102030, 22305792,M@Website : www.cpcb.nic.in 15
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List of all State Pollution Control Board & Pollution Control Committee

The Member Sccrctar\'
Andhra Pradesh
Control Board
D, No . 33 -26- 1 +

Sunrise Hospital,
Push pa Hotel
ChalamaIa\'ari Street,
Ka sturibaipct .

V ija\'a\\'ada – 5200 1 0

1.

Pollution

D/ 2_ Near

C' en Lrc .

c
Pollution Control Board- Assam.
B a m u n 1 m a i d a m _

Guwahati – 781 02 1 { Assam )

The Member Sccrctar\'
Chhattisgarh SLate Environment
Conscr\'ation Board, Pan'a\'as Bha\\-an

North Block Sector-19, Na)-a Raipur -

+92(X)2 (-Chhattisgarh )

5.

The Mcmbcr Sccrctar\'
H imachal Pradesh State Pollution
Control Board
Him Parivcslr. Phase-III,
Non Shi mla – 171 009
The Member Secretary
J hark hand State
Control Board
T. A. Bldg.. HEC.
P. O. Dhur\\ a .

Ranchi-834(>04 (Jharkhand)

9

11. The Mcmbcr Sccrctar\'
Kerala SIatc Pollution Control
Boa rd
Head Office . PatLom . P . o
Tlrlru\-ananthapuranr- 695 004
( Kerala )

13. The Member Sccrctar\’
Odisha State Pollution Contra]
Board
Paribcsh Bha\van _ A- 1 1 8

N ilakantha Nagar. Unit VIII
Bhubancs\\ ar–75 1 o 1 2 (Odisha )

Pollution

The Member Sccrctar\
Arunacha I Pradesh State
Pollution Control Board
Go\'I. of Arunachal Pradesh
Department of Environment &
Forest. Parra\' aran Bha\\-an_

Yupia Road. PapuNalah_
Naharlagun - 79 111 0

7

The Member Sccrctar\
Bihar Statc Pollution Control Board

Pari\'csh Bha\\-an. Plot No. NS-B/2

Paliputra Industrial Area_ Patliputra.
PaIn,1 – 800023 ( Bihar )

The Member Sccrctdr\'
Goa State Pollution Control
Board
Nr. Pilcrnc Industrial Estate
Opposite Saligao Scnrinar\'
Saligao Bardcz– 40351 1 ( Goa )
c

Hall-ana State Pollution Control Board
C- I I , Sector-o

Panchkula- 1 34 1 09 ( Har\’arIa )

4.

6.

8.

IO. The Member Sccrctar\
Karnataka State Pollution Control
Board
-Parisara Bha\'an

# 49.4th & 5th Floor. Church Street
BanEalorc 560 00 1

c
Madh\'a Pradesh Pollution Control
Board
Pan-av aran Parlsar
E-5. Arcra Colon\'

Bhopal - 462(\16 ( M adh\'a Pradesh )

II . The M cmbcr Sccrctar\
M anipur Pollution Control Board
I _ __ __ I_ _ I __ _ I

C I

llnphal – 79500+ ( Man iI)ur )

16
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15. The Mclrrbcr Sccrctar\
Mc eh ala\'a State Pollution
Control board

ARDEN --_ Lu mp }'ngngad
Shillong– 7930 1 4 ( Mcghala}-a )

17. Thc Member Sccrctar\’
Punjab Pollution Control Board
VaLavaran Bha\Yan. Nat)ha Road

Patiala 147 ( i(JI (Punjab}

19. The Member Sccrctar\-
Dc I h i P o 1 1 ut i o n

Committee
Go\-crnmcnt of N .C. T. Delhi
4th Floor, IS BT Building_
Kashmcrc Gate
Delhi- Il o 006

21 . The Member SccrcLar\'
Tcla nE an a State
Control Board
Par\-a\'arana Bha \' an
A-Ill _ Industrial
San at hn agar,
H\'dcra bad–5000 1 8 (Tclangana )

23 . The Member Secretary
Uttar Pradcsh Pollution ConLro I
Board
Ill rd Floor P ! CUP Bha\' an

VibhuLhi I<hand_ Gonlti Nagar,
Luck no \\ – 226 020 . ( Uttar
Pradesh )

Con Lro!

Pollution

Estate

25 . The Member Sccrctar\'
\Vest Bentlal Pollution Control
Board
Paribcsh Bha van , 1 o-A . Block
LA
Sector Ill, Salt Lake City
Kolkata-70(> (J9 1 (\Vest Bengal )

27 . The Member Sccrctar\’
C'handlearh POllutIon Control
C o m m i t lcc
Par\'a\-aran Bha\\ an, Ground
Floor
Sector- t 9 B_ Madh\'a Mare
Cha llcII uarh – 16(> (J 1 9

1 6. The Mcnrbcr SccrcLar\
Mizoram Pollution Control Board
New- Secretariat Complex
K haLI a .
Ai za\\- I – 79600 1 ( M I/’.oran1 )

18. The Mcmbcr SccrcLarv

Rajasthan Pollution Control Board,
A-4_ Institutional Arca
Jalana Dungrl_
Jaipur 3(D 0(A (.Rajasthan)

20. The Member Sccrctar\
Tamil Nadu Pollution Control
Board
76_ Anna S ala i_ Guind\’ industrial
Estate_ Race Vic \\- Colony .

G uind\ _

Chennai–600032 { Tamil Nadu )

22. The Member Sccrctar\
Tripura StaLe Pollution Control
Board
Pari\'csh Bha\\ an. Pandit Nehru
Complex
P . C). Kun jaban, Gorkhabasti
Agartala – 799 (>06 (Tripura )

24. The Member SccrcLar\
UtLarakhand Pollution Control
Board
(}aura Dc\' i Bha\van_
+6 B IT Park Sahastradh ara ,
Dell ra dun – 2 + 8 O O 1

( U ttaral<hand )

26 . The Member Sccrctar\
Andaman & Nicobar Islands Pollution

Control Conrmittcc

Dcpartmcnl of Science & Tcchnojog,)-_

Doll\ ganj Van Sadan_ Haddc> P.O
Poll Blair-744 1 02 ( Andaman &

N icobar )

28 . The Member Sccrcta r\
Pollution Control Comm itlcc
UTs oF Daman, DiLI and Dadra &
Nagar IJa\-cli
Fort Area_ Court C'onrpound_
N/lot i Daman - 396 220

17
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29 . The Member Sccrctar\
Pu duc herr\ Pollution Control
Com mitt cc

'B - Block, Ground Floor.
ChIef Secretariat
Puduchcrr\'-6f)5 00 1

30. The Member SccrcLar\
Ladakh Pollution Control CommiUcc
Wildlife Ofncc Buildin£, Near Council
Secretariat_ Oppositc Police Station
Housing Colon\-_ Lch- 1 9+ 1 0 1 ( Ladakh )
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Lifestyle For
Envir6nment

CENTRAI_ POLLUTION CONTROL BOARD
wrfvuq, vq t{d nct©tq qfterhr +xnrv qTrta- wa,lr

MINISTRY OF ENVIRONMENT FOREST & CLIMATE CHANGE GOVT OF INDIAGreg
REMINDER-II

MOST URGENT
HON'BLE NGT MATTER

Speed Post/E-mail

CM-1301 1/99/2022-LAW-HO-CPCB-HO \ D–\\U -–9 ? ? < September 26.2023

To

The Member Secretary
SPCBs/ PCCs
(As per list enclosed)

Subject: Status on Implementation of CPCB revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” issued in
July, 2021 for complianc.i to Hon’ble NGT order dated 20.07.2023 in
OA No. 394/2022 – reg.

Sir,

This has reference to CPCB letters dated 03.08.2023 and 18.09.2023 on

the aforesaid subject to provide the status of implementation of above referred
Guidelines in your state on or before 25.09.2023. However, the information is yet to
receive from your Board.

In view of the above, it is once again requested to provide the status of
implementation of the above referref t Guidelines in the stipulated format, latest by
03.10.2023, so that same is compilec' and submitted to Hon’ble NGT before the next
date of hearing i.e, 19.10.2023

Yours faithfully

N

{',,„„.h'/'

(

\'\ Z

(Anamika Sagar}
Additional Director &

lqic„,';/ ' Divisional Head IPC-IV

Copy to:
J-\\'\\2$Pxl

' : For information & request to follow-up
with concerned SPCBs/PCCs,

t
The Regional Director
All Regional Directorates
Central Pollution Control Board please
(list enclosed) J\vai'\“ !\\ .

(Anamika Sagar\

'qfMr mq’ vd Nq vir, tM--rlo032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032

gW/Tel : 43102030, 22305792,8qHT§a/Website : www.cpcb.nic.in 19
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1.

3.

9. The Member Secretary
J hark hand State Pollution
Control Board. T. A. Bldg. . HEC
p . o_ Dhurn'a. Ranchi-834004
( J h ark ha nd )

11. The Member Secrctar\'
Odish,I State Pollution Control
Board. Paribcsh Bha\van. A- 118
N ilakant ha Na gar. Unit VIII
Bhubancs\\ ar–75 1 ( i 1 2 (C)disha )

Inventor\' o t- Ddr\' farnls & gauslraIns nol l-ecci \ ed ii'on1 the Follon'ing States/UTs

The MeIn bcr Sccrctar\-
Andhra Pradesh
Control Board
D . No. 33 -26 - 14

Sunrise Hospital.
Push pa Hotel
Chalamala\,ari Strcct,
Kasturibaipet,
Vij aya\\’ada – 520010

Poll uIl on

Near

Centre

The Member Sccretar\;
Pollution Control Board- Assam
B a m u n i m a i d a m

Guwahati – 78102 1 ( Assam)
The Member Secretary
C'lrhattisgarh State E n \iron ment
Conser\'ation Board. Par\'a\ as Bhau'an

Nonh Block Sector-19. Na\-a Raipur -

+92C)02 (Clrl\attisgarl1)

The Member Secretary
Madhva Pradesh Pollution Control
Board. Par\’avaran Paris,lr.
E-5. Arera Colony
Bhopal - +62016 (Madl\ya Pradesh)

13. The Member Sccrcta rv
Mcg ha lava Slate Pollution
Control Board.

ARDEN-- . Lunlp\'ngngad.
Shi ! long– 79301 + (Megllalaya)

15. The Member Secretary
Punjab Pollution Control Board
V olav,Iran Bha\van. Na bha Road

Patiala 147 001 (Puni ab)

17. The Member Secretary
Tcl an ga na State Poll u Lion
Control Board_ ParT a \’ara na
Bha \'a n . A- III. Industrial Estate
Sa nat hn agar.
Hyderabad–SI)(it) 18 (Tclanganal

'The Member Sccrctar\
Arunachdl Pradcsh State
Poilulion Control Board
Govt. of Arunachal Pradesh

Departnrcnt of Environment &
Forest. Par\'a\'aran Bha\van.
Yupia Road. PapuNalah,
Naharlagun - 791110

I

The Member Secretarv
Himachal Pradesh State Pollution
Control Board. Him Parivesh
Phase-111. New’ Shim Ia – 171 009
The Member Secrctar\
Goa State Pollution Control
Board, Nr. Pilerne Industrial

Estate. Opposite Sali gao
Selui nar\'. Saligao Bardez–
+035 1 1 (Goa)

4.

6 .

Thc Member Sccrclar\„
Harvana Slate Pollution Control Board

C-1 1, Sector-6. Panchkula- 1341 09

(HarTdna)

8.

10. The Membcr Sccretarv
Karnataka State Pollution ContTOl
Board. “Parisara Bhavan”
# 49.4th & 5th Floor. Church Street.

Bangalore 560 00 1
12. The Member Sccretarv

Ma nipur Pollution Control Board
Lanrphal pdt. 1 nrl)hdl – 795(}04
( Man ip ur)

1 +. The Member Secretary
Mi/ or,Im Pollution Control Board
Ncb Secretariat Complex
Khat la. Ai za \\’ I– 79 Gti 01

( Mi /.or a m )
1 6. The Member SecretarY

Rajasthan Pollution Control
Board. A-4, Institutional Area,

J alana Du ngri
Jaipur 302 004 (Rajasthan)

1 8. The Mcmbcr Secretary
Tamil Nadu Pollution Control
Boar, 76' Anna Salai, Gui nd\'
Industrial Estate, Race Vic\\
Colony, Guindv
Chennai–600C)32 (Tanr il Nadu)

20
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19. The Mclubc r Secret a r\

Ullar Pradesh Pollutio ll Control
Board
111 rd Floor PIC UP Bha \'a n
Vibhuthi Khand_ Golrrt i Na gar
L u ck n O \\' – 2 2 6 ( 12 o . ( U t t a r

Prad cs h )
21 . Thc Member Sccrclar\'

West Bengal Pollution Control
Board
Pal'ibesh Bha\'an. I o- A. Block
LA
Sector III. Salt Lake Cit\,
Kolkata-700 091 (West Beng,II )

23. The Member SccrcLar\'
Chandigarh Pollution Control
Co m m i I lcc
Par\'a\'aran Bha\\'an. Ground
Floor
Sector- 19 B . M adhva Maru
Chandigarh – 16(> o 19

25. The Member Secrela rv
Delhi Pollution Control
Com m i t lee
Government of N.C. T, Delhi
4th Floor. ISBT Building_
Kash11rcrc Gate
Delhi- 110 006

=]
20. The Mc nlbcr Sccretar\.

P u d u c IIe rr v P o 1 1 ut ion C o nt roI

Committee
B ' Block. Ground Floor

Chief Secretariat
P ud uchcrr \' -6C)5 00 1

22. Thc Member Secretary
Andanlan & Nicob,Ir Islands Pollution
Control Committee

Department of Science & Technology.

Dollvganj Van Sadan. Had cio P.C)

Port Blair-744 1 02 (Andaman &
N icobar)

24. The Member SecretarY
Pollution Control Committee
kiTs of Daman. Diu and Dadr,I &
N agar Ha\’eli
Fort Area. Court Colnpound.
Mot i Da niall - 396 22(>

26. The Member Secretar\,
Ladakh Pollution Control Cornlnittee

Wildlife Offrce Building, Near Council
Secreatriat, Opposite Police Station
Housing Colony, Leh- 194101 (Ladald1)
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Sl,'3ed Post/E-mail

CM-13011/99/2022-LAW-H - p B-HQ-Ti;:'t:' 'Z. t 7,(. :
January 01,2024

To

The Member Secretary
SPCBs/ PCCs
(As per list enclosed)

Subject: Status on Implementation of CPCB revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” issued in
July, 2021 in compliance tc the Hon’ble NGT order dated 20.07.2023 in OA
No. 394/2022 - reg.

Sir/Madam

This has reference to CPCB letters dated 03.08.2023, 18.09.2023 and
26.09.2023 on the aforesaid subject to provide the status of implementation of above
referred Guidelines in your State/UT. However, the information is still awaited.

In view of the above, it is once again requested to kindly provide the
implementation status of the above referred Guidelines in the attached format, latest
by 12.01.2024, so that same is compiled and submitted to Hon’ble NGT before the
next date of hearing.

Yours faithfully

4 V

(Anamika Sagar)
Additional Director &

Divisional Head IPC-IV
Copy to:

The Regional Director
All Regional Directorates,
Central Pollution Control Board (list
enclosed)

: For information & request to follow-up
with concerned SPCBs/PCC, pls.

f
\

r :\, ICT If’\.; JV--––=–-+ T- T-T-\ ' { -- - :–--='–

(\i (
(Anamika Sagar)
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List of State Pollution Control Board & Pollution Control Committee

1. The Member Secretarv
Pollution Control Board- Assam
B a m u n i m d i d d m

Gun ahati – 781 02 1 ( Assam )

3. The Member Secretary
Chhattisgarh State Environment
Conservation Board. Par)'a\;as Bha\van

North Block Sector-19, Na)'a Raipur -

492002 (Chhattisgarh)

The Member Secretary
J har kh and State Pollution
Control Board. T. A. Bldg. . HEC
P O. D hur \\' a. Ranch i - 83+o€i+
( J hark ha nd )
The Member gcJrctar\'
Kerala State Pollution Control
Board. Head Office. Patton1. p

O. Thi ru \'ananthapuram- 695 0(14

(Kerala)
The Member Secretdrv
Manipur Pollution Control Board
Lamphalpat, Imphal – 795004
( Man ip ur -)

7.

9.

11. The Member Secretary
Odisha State Pollution Control
Board Paribesh Bha\van. A- 118
Nilakanthd Nd gar. Unit VIII
Blrubancsu'ar–75 1 O 12 (Odisha )

13. The Mcm bcc

Rajasthan Pollution Control
Board. A-4 . Institutional Area.
Jalana Dun gri . Jaipur 3 ( 12 oo+
( Rajasthan )

15. Thc Member Secretarv
Tcla nga na State Pollution
Control Board Parv av ara na
Bha\’an. A-III. Industriai Estate
Sanathnagar. H vdcrab,Id–5 (Kio 18

( Tel an gan a)

The Member Sccrctarv
Arunachal Pradesh State
Pollution Control Board
Go\’t. of Arunachal Pradesh
Department of Environmcnl &
Forest. Parvavaran Bha\\-an
Yupia Road, PapuNalah.
Naharlagun - 79111 0

J. The Member SecretarY
Goa State Pollution Control
Board
Nr. Pilerne Industrial Estate,
Opposite Saligao Seminary.
Saligao Bardez– 403511 (Goa)

6. The Member Secretarv
Har\'ana State Pollution Control Board

C-11. Sector-6

Pdnchl.lula- 1 3+ 1 t)9 (Har\’ana )

8. The Mcmbcr Secretary
Karnataka State Pollution Control
Board. "Parisara Bha\’an
#49.4th & 5th Floor. Church Street

Bangalore 560 oo 1
10. The Member Secretary

Madhva Pradesh Pollution Control
Board. Par\'a\'ar,ur Parisar
E-5. Arera Colony
Bhopal - +620 16 (Madhva Pradcsh)

12: ti;c-&lbmber S8c;etii{:
Mizoran1 Pollution Control Board
Nc\\; Secretariat Complex
Khat la,
Ai /a \\ 1 – 79600 1 ( Mi /or,im )

14. The Member Secretary
West Bcngal Pollution Control
Board, Paribesh Bhavan_ 1 o-A
Block L- A. Sector 111. Salt Lake
City . Kolkata-70 o (J9 1 ( W csI
Bengal )

16. The Member Secretar\-
Uttar Pradesh Pollution Control
Board. Building.No. TC-
12V,Vibhuti l<hand. Gonrti
Nagar Lucknow-226 C) it)

23
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17. The Member Sccrctar\
Chandigarh Pollution Control
Conrmittcc Parvav,Iran Bha\\ all
Ground Floor. Sector- 19 B
Madhya MarE.
Clrandigarh – 1 60 o 19

18, The Member Sccrctar\
Pu duc bc rr \' Pollution
C*ommittcc ' B - Block
Floor. Chicf Sccrclarial
Puduchcrr\' -60 5 OI) I

Control
Ground

19. The Member Sccr8m'l;
Delhi Pollution Control
Committee.
Govcrnmcnt of N .C . T. Delhi

4th Floor. 1 SB T Building
Kashlncre Gate. Delhi- 1l 0 0(>6

2 ll. t--hcM cIlticr fdi i'll irt
Ladakh Pollution Control Committee

Wildlifc Office Building, Near Council
Sccrcdtri,It_ Opposite Police Station
Housing Colony. Lch- 19+ 10 1 (Ladakh)

24
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CPCB Speed Post/E-mail

CM-13011/99/2022-LAW-HO-CPCB-HO =\\%
To

$3 LAB October 16. 2023

The Member Secretary
SPCBs/ PCCs
(As per list enclosed)

Sub: Action Taken Report for Environmental Auditing of Dairy Farms and Gaushalas
carried out by CPCB as per regulatory mechanism of revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” issued by CPCB in
July, 2021 for compliance to Hon’ble NGT order dated 20.07.2023 in OA No.
394/2022 – reg.

Sir

In compliance to Hon’ble NGT (PB) order dated 20.07.2023 in OA No. 394/2022,
CPCB has carried out Environmental Auditing of Dairy Farms and Gaushalas as per regulatory
mechanism of revised “Guidelines for Environmental Management of Dairy Farms and
Gaushalas'’ issued by CPCB in July, 2021. In this regard, please find enclosed a copy of
environmental audit reports for taking necessary action against the defaulter Dairy Farms and
Gaushalas

In view of the above, it is requested to provide the Action Taken Report to this office at the
earliest

Yours faithfully

/+„„**'V
Hd :}roanTliEIrnP2
Divisional Head IPC-IV

Encl.: As above

Copy to:

The Regional Director
Regional Directorates
Central Pollution Control Board
(As per the list enclosed)

: For information & request to follow-up with
concerned SPCBs/PCCs, please.

(Anamika Sagar)

qR8vT SINq' mt WtT HIT, emt–110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032

Wav/T,1 , 43102030, 22305792,8©WT#/Website : www-cpcb-nic'in 25
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List of SPCBs/PCGS

1. The Member Secretary
Madhya Pradesh Pollution Control Board
Paryavaran Parisar
E-5, Arera Colony,
Bhopal - 462016 (Madhya Pradesh

2. The Member Secretary
Kerala State Pollution Control Board
Head Office, Pattom. P. O
Thiruvananthapuram- 695 004 (Kerala

3. The Member Secretary
Himachal Pradesh State Pollution Control Board
Him Parivesh, Phase-III,
New Shimla – 171009
The Member Secretary
Pollution Control Board- Assam,
Bamunimaidam,
Guwahati – 781021 (Assam

4.

5. The Member Secretary
Gujarat Pollution Control Board
Paryavaran Bhavan,
Sector 10-A, Gandhi Naqar 382010 (Guiarat

6 The Member Secretary
Rajasthan Pollution Control
Institutional Area, Jalana Dungri,
Jaipur 302004 (Rajasthan)

Board . A-4

7. The Member Secretary
Chandigarh Pollution Control Committee
Paryavaran Bhawan, Ground Floor,
Sector-19 B, Madhya Marg,
Chandigarh – 160 019

8. The Member Secretary
Chhattisgarh State Environment Conservation Board, Paryavas
Bhawan, North Block Sector-19, Naya Raipur - 492002
Chhattisgarh

9. The MemE
Punjab Pollution Control Board
Vatavaran Bhawan, Nabha Road
Patiala 147 001 (Puniab
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To

The Member Secretary
Telangana State Pollution Control Board
Paryavarana Bhavan,
A-III, Industrial Estate, Sanathnagar,
Hyderabad–500018 (Telangana)

Sub: Action Taken Report for Environmental Auditing of Dairy Farms and Gaushalas
carried out by CPCB as per regulatory mechanism of revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” issued by CPCB in
July, 2021 for compliance to Hon’ble NGT order dated 20.07.2023 in OA No.
394/2022 – reg.

Sir,

In compliance to Hon’ble NGT (PB) order dated 20.07.2023 in OA No. 394/2022
CPCB has carried out Environmental Auditing of Dairy Farms and Gaushalas as per regulatory
mechanism of revised “Guidelines for Environmental Management of Dairy Farms and
Gaushalas” issued by CPCB in July, 2021. In this regard. please find enclosed a copy of
environmental audit reports for taking necessary action against the defaulter Dairy Farms and
Gaushalas

In view of the above, it is requested to provide the Action Taken Report to this office at
the earliest

Yours faithfully

(Anamika Sag3r)
Additional Director &

Divisional Head IPC-IV
Encl.: As above

Copy to:

Regional Director (Chennai)
Central Pollution Control Board
77-A, 2nd Floors, South Avenue
Road, Ambattur Industrial Esate
Arnbattur Taluk, Thiruvallur
Chennai-600058

For information & request to follow-up with
concerned SPCBs/PCCs, please

/ ’ ':t\I
- (Anamika Sagar)t:::fat'' T:a-*' ; :i_aaniq

r ’ III 111

i

P.aJ i'' Cs’i ::-!),iv a; +
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To

The Member Secretary
Andhra Pradesh Pollution Control Board
D. No. 33-26-14 D/2, Near Sunrise Hospital
Pushpa Hotel Centre, Chalamalavari Street,
Kasturibaipet, Vijayawada – 520010

Sub: Action Taken Report for Environmental Auditing of Dairy Farms and Gaushalas
carried out by CPCB as per regulatory mechanism of revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” issued by CPCB in
July, 2021 for compliance to Hon’ble NGT order dated 20.07.2023 in OA No.
394/2022 – reg.

Sir,

In compliance to Hon’ble NGT (PB) order dated 20.07.2023 in OA No. 394/2022
CPCB has carried out Environmental Auditing of Dairy Farms and Gaushalas as per regulatory
mechanism of revised “Guidelines for Environmental Management of Dairy Farms and
Gaushalas” issued by CPCB in July, 2021. In this regard, please find enclosed a copy of
environmental audit reports for taking necessary action against the defaulter Dairy Farms and
Gaushalas

In view of the above, it is requested to provide the Action Taken Report to this office at
the earliest.

Yours faithfully
I

{\
(Anamika Sagar) '

Additional Director &

Divisional Head IPC-IV
Enel.: As above

Copy to:

Regional Director (Chennai)
Central Pollution Control Board
77-A. 2nd Floors, South Avenue
Road, Arnbattur Industrial Esate
Ambattur Taluk, Thiruvallur
Chennai-600058

1 (J

For information & request to follow-up with
concerned SPCBs/PCCs, please

r’vat
\

\

(Anamika Sagar)PrIx
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To

The Member Secretary
Goa State Pollution Control Board
Nr. Pilerne Industrial Estate,
Opposite Satigao Seminary,
Saligao Bardez– 403511 (Goa)

Sub: Action Taken Report for Environmental Auditing of Dairy Farms and Gaushalas
carried out by CPCB as per regulatory mechanism of revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” issued by CPCB in
July, 2021 for compliance to Hon’ble NGT order dated 20.07.2023 in OA No.
394/2022 – reg.

Sir,

In compliance to Hon’ble NGT (PB) order dated 20.07.2023 in OA No. 394/2022,
CPCB has carried out Environmental Auditing of Dairy Farms and Gaushalas as per regulatory
mechanism of revised “Guidelines for Environmental Management of Dairy Farms and
Gaushalas'’ issued by CPCB in July, 2021. In this regard, please find enclosed a copy of
environmental audit reports for taking necessary action against the defaulter Dairy Farms and
Gaushalas

In view of the above, it is requested to provide the Action Taken Report to this office at
the earliest

Yours faithfully

, (A'namika Sagar)
~Additional Director &

Divisional Head IPC-IV

I

AMa\
1\

S

Encl.: As above

Copy to:

Regional Director (Bengaluru)
Central Pollution Control Board

A-Block, Nisarga Bhavan
1 st and 2nd FIoors , 7th D Cross
Thirnmaiah Road, Shivanagar
Bengaluru-560079

For information & request to follow-up with
concerned SPCBs/PCCs, please

O/ a

t'S I-+
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r \ ?i={? THR . fhM

IN ( ' \,v
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L I

(Anamika Sagar)
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To

The Member Secretary
Tamil Nadu Pollution Control Board

76, Anna Salai, Guindy Industrial Estate,
Race View Colony, Guindy,
Chennai–600032 (Tamil Nadu)

Sub: Action Taken Report for Environmental Auditing of Dairy Farms and Gaushalas
carried out by CPCB as per regulatory mechanism of revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” issued by CPCB in
July, 2021 for compliance to Hon’ble NGT order dated 20.07.2023 in OA No.
394/2022 – reg.

Sir,

n compliance to Hon’ble NGT (PB) order dated 20.07.2023 in OA No. 394/2022,
CPCB has carried out Environmental Auditing of Dairy Farms and Gaushalas as per regulatory
mechanism of revised “Guidelines for Environmental Management of Dairy Farms and
Gaushalas” issued by CPCB in July, 2021. In this regard, please find enclosed a copy of
environmental audit reports for taking necessary action against the defaulter Dairy Farms and
Gaushalas

In view of the above, it is requested to provide the Action Taken Report to this office at
the earliest

Yours faithfully

N r \,_':'\\
t\v&w X

(Anamika Sagar)
Additional Director &

Divisional Head IPC-IV
Encl.: As above

Copy to:

Regional Director (Chennai)
Central Pollution Control Board
77-A, 2nd Floors, South Avenue
Road, Ambattur Industrial Esate
Arnbattur Taluk, Thiruvallur
Chennai-600058

For information & request to follow-up with
concerned SPCBs/PCCs, please

o(C

(Anamika Sagar)
--HpA
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To

The Member Secretary
Uttar Pradesh Pollution Control Board
Building.No.TC-12V,Vibhuti Khand, Gornti
Nagar Lucknow-226 010

Sub: Action Taken Report for Environmental Auditing of Dairy Farms and Gaushalas
carried out by CPCB as per regulatory mechanism of revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” issued by CPCB in
July, 2021 for compliance to Hon’ble NGT order dated 20.07.2023 in OA No.
394/2022 – reg.

Sir,

In compliance to Hon’ble NGT (PB) order dated 20.07.2023 in OA No. 394/2022,
CPCB has carried out Environmental Auditing of Dairy Farms and Gaushalas as per regulatory
mechanism of revised “Guidelines for Environmental Management of Dairy Farms and
Gaushalas” issued by CPCB in July, 2021. In this regard, please find enclosed a copy of
environmental audit reports for taking necessary action against the defaulter Dairy Farms and
Gaushalas

In view of the above, it is requested to provide the Action Taken Report to this office at
the earliest

Yours faithfully

F\M
(Anamika Sagar) ~

Additional Director &
Divisional Head IPC-IV

:h'';$

Encl.: As above

Copy to:

Regional Director (Lucknow)
Central Pollution Control Board
PICUP Bhawan,
Vibhuti Khand, Gomti Nagar
Lucknow-226020

: For information & request to follow-up with
concerned SPCBs/PCCs, please

b \\r&>'
(Anamika Sagar)/
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To

The Member Secretary
Uttarakhand Environment Protection & Pollution Control Board
29/20, Nemi Road. Dalanwala,
Dehradun – 248001 (Uttarakhand)

Sub: Action Taken Report for Environmental Auditing of Dairy Farms and Gaushalas
carried out by CPCB as per regulatory mechanism of revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” issued by CPCB in
July, 2021 for compliance to Hon’ble NGT order dated 20.07.2023 in OA No.
394/2022 – reg.

Sir

In compliance to Hon'ble NGT (PB) order dated 20.07.2023 in OA No. 394/2022,
CPCB has carried out Environmental Auditing of Dairy Farms and Gaushalas as per regulatory
mechanism of revised “Guidelines for Environmental Management of Dairy Farms and
Gaushalas” issued by CPCB in July, 2021. In this regard, please find enclosed a copy of
environmental audit reports for taking necessary action against the defaulter Dairy Farms and
Gaushalas

In view of the above, it is requested to provide the Action Taken Report to this office at
the earliest

Yours faith{ully

e

T\N

(Anamika Sagar)
Additional Director &

Divisional Head IPC-IV
Encl.: As above

Copy to:

Regional Director (Lucknow)
Central Pollution Control Board
PICUP Bhawan,
Vibhuti Khand, Gomti Nagar
Lucknow-226020

For information & request to follow-up with
concerned SPCBs/PCCs, please

\„,*''*b’\-
C (Anamika Sagar)

vft8p-, Vin' ia V{+ VW, 'eN+–lra032
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The Member Secretary
Maharashtra Pollution Control Board,
Kalpataru Points, 3rd& 4th Floor,
Sion Matunga Scheme Road No.6 C)pp. Cine Planet,
Sion Circle, Sion (E),
Mumbai-400022

Sub: Action Taken Report for Environmental Auditing of Dairy Farms and Gaushalas
carried out by CPGB as per regulatory mechanism of revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” issued by CPCB in
July, 2021 for compliance to Hon’ble NGT order dated 20.07.2023 in OA No.
394/2022 – reg.

Sir

In compliance to Hon’ble NGT (PB) order dated 20.07.2023 in OA No. 394/2022
CPCB has carried out Environmental Auditing of Dairy Farms and Gaushalas as per regulatory
mechanism of revised “Guidelines for Environmental Management of Dairy Farms and
Gaushalas” issued by CPCB in July, 2021. In this regard, please find enclosed a copy of
environmental audit reports for taking necessary action against the defaulter Dairy Farms and
Gaushalas

In view of the above, it is requested to provide the Action Taken Report to this office at
the earliest

Yours faithfully

, \.>\\ ,

A,o.$NV'q
Additional Director &

Divisional Head IPC-IV

\

(Anamika Sagar)

Encl.: As above

Copy to:

Regional Director (Pune)
Central Pollution Control Board
Row House No. 1,

Nisarg Vihar, Balewadi
Pune-411045

For information & request to follow-up with
concerned SPCBs/PCCs, please

\l

(Anamika S r
ile'032
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To

The Member Secretary
Pollution Control Board- Assam,
Bamunimaidam,
Guwahati – 781021 (Assam)

Sub: Action Taken Report for Environmental Auditing of Dairy Farms and Gaushalas
carried out by CPCB as per regulatory mechanism of revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” issued by CPCB in
July, 2021 for compliance to Hon’ble NGT order dated 20.07.2023 in OA No.
394/2022 – reg.

Sir

In compliance to Hon’ble NGT (PB) order dated 20.07.2023 in OA No. 394/2022,
CPCB has carried out Environmental Auditing of Dairy Farms and Gaushalas as per regulatory
mechanism of revised “Guidelines for Environmental Management of Dairy Farms and
Gaushalas” issued by CPCB in July, 2021. In this regard. please find enclosed a copy of
environmental audit reports for taking necessary action against the defaulter Dairy Farms and
Gaushalas.

in view of the above, it is requested to provide the Action Taken Report to this office at
the earliest.

Yours faithfully

/-–l\ why'P
(Anamika Saga}\)

Additional Director &
Divisional Head IPC-IV

\ q

Encl.: As above

Copy to:

Regional Director (Shillong)
Central Pollution Control Board
“TUM-SIR”. Lower Moti nagar
Near Fire Brigade H.Q
Shillong-793014

For information & request to follow-up with
concerned SPCBs/PCCs, please
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To

The Member Secretary
Gujarat Pollution Control Board
Paryavaran Bhavan,
Sector 10-A, Gandhi Nagar 382010 (Gujarat)

Sub: Action Taken Report for Environmental Auditing of Dairy Farms and Gaushalas
carried out by CPCB as per regulatory mechanism of revised “Guidelines for
Environmental Management of Dairy Farms and Gaushalas” issued by CPCB in
July, 2021 for compliance to Hon’ble NGT order dated 20.07.2023 in OA No.
394/2022 – reg.

Sir

In compliance to Hon’ble NGT (PB) order dated 20.07.2023 in OA No. 394/2022,
CPCB has carried out Environmental Auditing of Dairy Farms and Gaushalas as per regulatory
mechanism of revised "Guidelines for Environmental Management of Dairy Farms and
Gaushalas” issued by CPCB in July, 2021. In this regard, please find enclosed a copy of
environmental audit reports for taking necessary action against the defaulter Dairy Farms and
Gaushalas

In view of the above, it is requested to provide the Action Taken Report to this office at
the earliest.

Yours faithfully

(Anamika Sagary\
'' -- Additional Director &

Divisional Head IPC-IV

t\

Encl.: As above

Copy to:

Regional Director (Vadodara)
Central Pollution Control Board

Parivesh Bhawan, C)pp. Ward No
10, VMC Office Subhanpura
Vadodara – 390023

For information & request to follow-up with
concerned SPCBs/PCCs, please
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